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ORDER (ORAL)
Sh. Raj Vir Sharma, Member (J)

Heard the learned counsel for the parties. Learned counsel for the
Review Applicant submitted that a typographical error has been made in the
judgment, as at page 9, the qualification of the applicant has wrongly been
written as HSc. while applicant is a graduate. She had completed B.Com.
Learned counsel for the respondents also agreed that the applicant herein is a
graduate.

2. We have perused the file of the OA.

3. A perusal of page 14 of the O.A., reveals that the applicant is a B.Com.
Therefore, this is an error apparent on the face of the record. This RA is allowed
to the extent that at the page 9 of the order in OA. H.Sc. word shall be
substituted by the word B.Com. Registry is directed to correct the same

accordingly. Accordingly, R.A. is partly allowed.

(Praveen Mahajan) (Raj Vir Sharma)
Member (A) Member (J)

/sarita/



